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Denial of entrance to people wearing
indian dresses In Calcutta swimming Club
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PAKISTANI MILITARY BUILD-
UP ON JAMMU BORDER

SHRI V. NARAYANASAMY (Pondi-
cherry): Madam, Deputy Chairman, I would
like to rabe an issue of public un-
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partance, i.e. the Pakistani military buildup
on Jammu Border.

Madam, Pakistan is building up a new
defence channel in the international border of
Jammu and Kashmir region and they are also
setting up observation towers with American
surveillance equipment. Madam, the towers
that they have been setting up near the
international border are about 450 mtrs, away
from the Indo-Paki-tan border in Jammu
region. Actually the ground rules provide that
they should be 140 mtrs, away from the inter-
national border. When objections were raised
by the Indian Government, Pakistan simply
ignored them saying that they are not
recognising any international border in the
Jammu and Kashmir region. In fact, Madam,
a group of newsmen went to the international
border and they have seen personally a 10-
KM long defence channel has been built up
by Pakistan in tbe Ranbirsinghpora sector
between Sarhadpur and Uchaisha area within
a range of 100 metres to 1000 metres for the
purpose of keeping themselves fully prepared
for the purpose of attacking our Indian
defences there. In fact. Madam, the towers
which are built up are within a range of 33
metres to 100 metres, so that they can
intercept our communications and the system
of passing on information by our defence
forces and thereby they can build up their
defence system near our international border.
In fact. Madam, our border security forces
have arrested more than 50 Pakistani spies
who have been trying to cross over to the
Indian territory in that region. Therefore,
Madam, I would like to urge upon the
Government to take immediate steps because
there is clear violation of international rules of
setting up towers and building im of defence
channels by Pakistan Government in order
that the Government of India can take up the
matter with the Pakistan Government for the
purpose of stopping such construction and
setting up of towers in violation of ground
rules. Thank vou

Lapses in Security Arrangements for
VVIPs

SHRI MURASOLI MARAN (Tamil
Nadu) Madam. Deputy Chaircan, I want
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to brinu to your attention and to the
attention of the House and the Govern
ment serious Iapses Which 'nave taken
place in the security arrangements for
VVIPs causing embarrassment to foreign
dignitaries like the Hon. Prime Minister-
of the Soviet Union.

Madam, on the 20th November an J»-
teresting thing happened in the junction of the
South-Sunken road and Hukambat road. In
that junction a car was proceeding and that
car was of the Commissioner of Police of
Delhi, Mr. Ved Marwah...

SHRI SATYA PRAKASH MALAVIYA
(Uttar Pradesh): Who has been shunted out.

SHRI MURASOLI MARAN: Yes, who
has been shunted out. Madam, in that
car of the Polic; Commissioner. there
was another gentleman, and he was no
other than Mr.  Natwar Singh, our
Minister of State  for External Affairs-.
Madam, what business he had got to
travel in the Police Commissioner's car?
We want to know that. Probably they were
buddies, because Mr. Natwar Singh is also
a former  bureaucrat. Probably they were
living 1, London and other foreign
countries together. Madam, what happened
is that they were violating all the traffic
regulations at  that particular time when
the Prime Minister of Russia and the Prime
Minister of India were proceeding towards
Rashtrapati Bhavan. At the. same time in the
opposite  direction came the Police
Commissioner's car  in Which Mr. Natwar
Singh was travelling. Suddenly they found the
Prime Ministers motorcade approaching
and they backed and unfortunately in that
process the car dashed against the car of
another Cabinet Minister, Mr. Bhajan Lal.
What happened was that all tbe Black Cats in
the cat suddenly got down and  surrounded
tbe cars. Exactly at that point of time the
limousines of the  Prime  Minister's of
India and the Soviet Union were advancing
in that direction and as one paper has put it
the entire motorcade came to a momentary
halt. That is The Prime Minister of Russia
and the Prime Minister of India were
halted and Prime Minister, Mr-Rajiv
Gandhi, who was in the car, noticed



